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Bera 

BH. Wh U 3-90-2017-1-W (33). AeaIe WE, Asa at fay, at aga HAH WH T 3-90-2017- 
1-afa (21), fete 28 Fg, 2021 4, — 

(i) us (1) F, ate sie vex ''0040-fasnt aa Saree Se UE L-112"" HAA We, Stew Bie Bee ‘'0040- 

fast, Sak sife We HT-111-1070"" Get se; 

(ii) Tue (2) F, ate sik wee ‘0040-fast ae “aT Safe UE H-112"" H AA WR, ate ail Bex ‘0040- 

fact, sao anfe Ge Ht-111-1070"" FET STG, 

FA H UTM Hh AA a TA BMeMGan, 
an. Ut. starda, svafaa. 

wore, feriee 3 Vt 2021 

Hm. Wh U 3-90-2017-1-U4 (33). — AR & Sau & sqede 348 H GS (3) & aq Hy, Sa SW HI Yaa 
wale Wh T 3-90-2017-1-tis (33), fetta 3 FA 2021 wl ST sae Wane & wfsaR @ wager wears feat 
Sat &. 

TRAIAN UIT BH AA S TAM STeGaN, 
am. Ut. sitareda, stafaa. 
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Bhopal, the 3% June 2021 

  

CORRIGENDUM 

No. F A 3-90-2017-1-V-(33).—In the notification No. F A 3-90-2017-I-V (21), dated 28" May 2021, of the 

Government of Madhya Pradesh, Commercial Tax Department; :— 

(i) in clause (1), for the figures and words, "0040-taxes on sales and trade etc.-112", the figures 

and words "0040-taxes on sales, trade etc.-111-1070" shall be read; 

(ii) in clause (2), for the figures and words, "0040-taxes on sales and trade etc.-112", the figures 

and words "0040-taxes on sales, trade etc.-111-1070" shall be read. 

By order and in the name of the Governor of Madhya Pradesh, 
R. P. SHRIVASTAVA, Dy. Secy. 

  

Freae, Wass AT eT ST AH, AeA Br Tals Sale AT, Ha S Ald Tet Weft —2021.


